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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH
OF THE NATIONAL COMPANY LAW TRIBUNAL ON 22.01.2018
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CP No. (IB) 133/ALD/2017

Sri Sunil Tripathi along with Abhishek Mishra, advocates for the
petitioner for the Financial Creditor. Sh. Arun Saxena along with Ms.
Nalini, advocates for the respondent.

Today, the Financial Creditor files reply to the additional
affidavit. A copy thereof is provided to the Corporate Debtor Company.
He seeks time to file rejoinder. Hence, the time is granted.

The matter to be listed on 20™ Februarv. 2018
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